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gad_?'g ................ years, belonging to /cgf'z%*lfg"kﬂﬂﬁ"e—ﬂ?‘g’% Geerzlarsa

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

service and presently working as ..

myself, my spouse and dependants®:

A.  Detalls of moyable assets
(Assets in joint name indicating the extent of joint ownership will also have to be
given) i
7o — ]
" Description Self Spousse Dependant-1 | Dependant-2 3
:'o. : Name({S) Namsa Nams Etc. Name
e | o 15;000[.| N2, AN AN
(ii) | Deposits in ;
Banks, Financial =59, m/,
Institutions And | Bemfe
Non-Banki
Flnarzianal 0 3, 870, 090/
Companies D IPF
(i) | Bonds, = T80 poo-me ;
Debentures ! t
Shares in 3’7%
companies | S ¢
(iv) | Other financial ; i :
institutions, LTe
NSS, Postal domml ;
Savings, LIC Premmid %}P ;
Policies, etc 87,740/, ;
{v) | Motor Vehicles
(details of ke -
make, etc.) NR
(i) | Jeweliery (give | /
details of J ooy
weight and S 60, crutj,
value) A
(vil) | Other assets, RuF
: such as values PR
of claims / & +4 %J
interests e =

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

* Dependant here means a person substantially dependent on the income of the

employee, o ';&&.\
o Lo




B.

Detajls of Immovable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated]

Sr.

Description Self

Spouses

_No.
(M

| ~Current market value

Agricultural Land

- Location(s)

- Survey number(s)
- Extent (Total
measurement)

i

W

Dependant-1
Name(S) |  Name

Dependant-2
Hame

Dependant-3
Etc. Name |

Vi

e

0]

Mon-Agricultural Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
~Current market value

/

(i)

| Buildings (Commerdial |

and residential)
Location{s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market

(iv)

Houses / Apartments,
etc.

- Location(s)

- Syrvey fdaor
number(s)

- Extent (Total
measurement)

~ Current market
value

(v)

Others (such as
interest in property)

(2)

1 give herein below the detaits of my liabilities / overdues o public financial
institutions and government dues:-
[Note : Please glve separate details for sach item)

5 Description Hum & address of Bank / Amomtoum
?o’ ' . mwuzn;m / on .. QR5.02:.202¢
5
(a) (i) Loans from Banks SBI, £s. 9.22 mﬁz
i from financial _
l(rh;tltL?;::\s — ~d - — ~NY

(iil) Government Dues:

{a) dues to departments

dealing with government
maodation

(b) dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity




(d) dues to departments

dealing with telephones Y rf
{e) dues to departments
dealing with government

transport (including : t
 aircraft and helicopters) :
(F) Other dues, If any G ¥
(b) (1) Income Tax including R B, & ;
/

surcharge [Also indicate
the assessment year upto (2023 - 20 aq)
- which Income Tax Return

flled. Give also Permanent
Account Number (pany] | PAN - C8f FMIusT &
(i) Wealth Tax [Also
indicate the assessment v
year upto which Weaith ,\f‘.‘{

Tax return filed. ]

(ili) Sales Tax [Only in

%

case of proprietary NE S ;
business]
(iv) Property Tax )2 '

€. . Pataninlbis

Gender - (M/F)

s i tleclolelr 912 |[£ ]| oommy
o i TR Y iy

Hos T [(BRer Legiehibive Ascenlly Feadduit- Read

{Full Name e.g. B.A.S.-Bihar Administrative Service,
B8.5.5.- Bihar Secretariat Service etc.)

Home District 3= &“’“’"
1 hereby declare that the above details are true to the best of my

knowledga and belief.
Qhert Mudela,
Signature .......
Name of Employee: -gh:’” ”“M“JJ“ "'—
-] a
Place:....... do“j:M ot Designation:.. %SS‘ST""—'{— &gm’" Qfﬁ cel
- . ;t- Uhg‘

Date:...?.é..’..‘?ﬂg.?.a?.ﬂ.?uf Departmentg‘t"‘g‘e‘h"g“’"“gej?m, 3
Note: Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)
in prascribed format.



